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Statement

a) List of cities with a population of
) one lakh and above where communal
incidents took pim during the

period 1-10-1978 to 3x-3-x979.
T
Andhra Pradesh Hyderabasl,
Nizamabad.
Bihar Bhagalpur.
Gujarat Baroda.
J&K Srinagar.

Karnataka Myn ore.
Madhya Pradesh Bhopal, Jabalpur
and Ratlam.

Maharashtra Ahmednagar,
Nanded.

Rajasthan Jaipur, Jodhpur,
Udaipur.

Uttar Pradesh ‘tharh Kanpur and
Varanasi.

Dethi Deihi.

b
b) Statement sh the details
(])n‘ardh‘ the l:.wuh'd' lives mnd
property suffered asa result of these
communal distarbances.

Month Loss  Amount of

of Property

Lafe  lost/

da

October, 1978 17 9,14,950°00
November, 1978 a5 2,72,434' 00
Deccember, 1978 6 1,29,472° 00
January, 1979 4 384061000
February, 1979 2 5,430 08
March, 1979 2 6,72,970° 00
ToraL 56 23,709,866 00

National Anthem

to237. SHRI K. PRADHANI: Will
the ter of HOME AFFAIRS be
pleased to state:

(n whether Government’s attention

hich S draw:;l to ‘F;h:h National Anthem

wi oes not clari ¢ sense mnhinmg
the words ‘Punjab Sindhu'; and

(b) if 40, the details regarding f.hu
clarification of GCovernment in
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME . AFFAIRS

AND
IN THE MIN!S’I‘B.Y OF LAW Ch

MPANY AFFA!RS (SHRI &,
D. mm The
)e (t}md m“aznpudﬂw
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{1 a Gana Mana' was adopied as
ational Anthem of India by the
(msmuent Auembly of India on 24th

January, 1950. Government are of
view that t is not sufficient reason
for mm'frnng with the original version
of the Song as composed by the late Dr.
Rabindra Nath Tagore.
Growth Rate
102438, SHR1 DHARMAVIR

VASISHT: Will the Minister of PLAN-
NING be pleased to lay a statement
showing :

(a) whether it was a fact that in the
first five hve-year plans the rate of actual
growth was respectively 3.8, 3.7, 3.2. 3.5
and 3.9 per cent;

(b) the growth rate average during the
Jast two years; and

{¢) the anticipated growth rate m the
remaming period of the Sixth Plan with
explanation?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING (SHRI
FAZLUR RAHMAN): (a) The Plan-wise

growth rates quot the Hon’ble
Mcmber were estimated at the time of
the formulation of the Draft Five Year
Plan 1978-83 towards the end of 1977.
The National Income estimates have
since been revised and up-dated
Central Statistical Organisation (Cg Q.).
According to their White Paper just
rclrased (January, 1979), the annual

;B rates in Gross Domestic

ucl (G P) at factor cost at 197071
pnces for the different Plan peri are
asfollows. (The Fifth Five Year Plan was
terminated a year in advance and hence
the growth rate relates to only four years
of the Plan. This estimate is provisional).
Annual Com~
pound Growth

Rate (per

cent)

First Plan (1951-52 to 1955-56) 35
Second Plan (1956-57 to 1960-61) - 41
Third Plan (1961-62 to 1965-66) 26

Anpual Plans (per cent increase over
previous year)

1966-67 1'0
1967-68 87
1968-69 a9y

Fourth Plan (1969-70 to 1973-74) 85
fth Plan (1974-75 to 1977-78)  4°8
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(b) According to the qui timal
of C.8.0., GDP increased %;“;EQQ;CI' oe“::
in 1977-78. The Planning Commission has
estimated the growth rate in 1978-79 at
3'7 per cent.

{c) The Sixth Plan aims at an annual
growth rate of 4'7 per cent in GDP. The
growth rate in 1979-80 is expected to be
higher than in 1978-yg. These growth
rates have been projecied vp the basis
of the D:aflt Pian growth rate target of
§:7 par cent over the five years of the

ixth Plan (1978-83) aud a realistic assess-
ment of current trends, The Draft itself
had envisaged a lower than aver rate
in the first half of the Plan period and a
h-.ghe:r_ rate, perhaps around 5 to 55 per
ceat, in the latter half,

Passport Forgery Gamg in North-
Eastern Region

1022). SHRIP. A saNGvy 0 Wil
the Mmister of HOME AFFAIRS bs
pleased to suate :

(a) wicther 1t 18 a facl that an sater-
nitional snuzgling and pawport forgery
gang has bien oplratin; in the North-
Eastern Region particularly in Avam and
Meghalaya for the pait few yoars facili-
ating large scale inflyx of Banglad:sh
Nationals into the reginn :

(b) if ~0, *he d:tait thzeeof ; and

{c) the mas e, adojted to check the
sam: ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS
(SHRI S. D PATIL): (a) to(c). The
information i« bziny collactad and will b
laid oa th: Tab'™ o the House.

Departmental Competitive Examina-
tlons for Schedaled Cugtes'Sche.
duled Tribes Employees

10a40. SHRI RAM CHARAN
Will the Minister of HOME AFPAIRS
b: pl=aixd to stat: :

(a) whethee the Cantral  Sec-otaridt
Service is conddaring to coiduct the
departm ntal compctitive exam'nations,
as that for Class I pows for Scheduled
g?;mqschaguled Tﬁbr::l’ employees, for

ing in the reserve osts other
Grade I posts ; P th th.; "

{b) if not, what mae = bai
taken for filling in the g':g;c ‘of‘.::aim::z
Section OHMficers, ectc., where veserved
vqu hus not so far bgen fully utilived
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(c) whether the competitiye examina-
tions for dspartm-'atal candidates are
being consider:d to b~ held: if o,
the approximate tim~ within which the
examinations in question, will be held?

THE MINISTER OF SIATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW,
JTUSTICE AND COMPANY AFFAIRS
(SHR{ S. D. PATIL|: (aj No, Sir.

(b) and (¢} . It has b-en ducided to
fill the vacancies reserved in the Select
Lists of Grade 1. 1977 and 1978 for
Scheduled Castes/Scheduled Tribes on the
basis of a limited departmsntal competi-
tive examination confined to ySection
Officers/Grade A Officers of Central
Secretariat Stenographers Secvice belong-
iny to thess communitics, as thereis no
Sextion Officer;Gradr A Officers of Central
Secretariat Stenographers Service belong-
g to Scheduled Castes/Scheduled Tribes,
fulfilling the prescribed eligibility condi-
tions. available (or promotion in the
normal field of consideration. For pro-
motion to the Grades Awmistants and
Saction Officers there are  Scheduled
Castes/Scheduled Tribe candidates avail-
able for consid ration for promotion
against reserved vacancies and it is not
contidered necessary to have departmental
compstitive examination on the lines of
the one being held to fill up reserved
vacancies in Grade I of Uernural Secre-
tariat Service.

Rise in the Cost of Four Heavy Water
Plants

10241, SHR! JANARDHANA
POOJARY : Will the Minister of
ATOMIC ENERGY b: pleased to

state @

(a) whether there has been phenomenal
e in the cot of the four Heavy Water
Plants ; and

(b)Y if so. the reasone therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE AND
IN THE DEPARTMENTS OF ATO-
MIC ENERGY, ELECTRONIOS
SCIENCE AND TECHNOLOGY AND
SPACE (PROF. SHER  SINGH) -
(a) Yes, Sir.

(b} Variations in exchange rate, w
ward revisions in customs tariff, in-
creased cost on ocean freight duc to hike
in oil mﬂ, high cost of expatriats super-
vision use of extended period of evec-
tion and commimioning, escalation in





